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Declaration of Assets and Liabilities

.......................................................

Year-2025— 302k

aged 3,\.’ ....... Years, belonging to BIH&&\‘}DHHH_&RBH&: vice and
presently working as Q?FlC’EPLTTEHDH.HEwen here in below the details of the

assets (immovable. movable, bank balance. etc.) of myself. my spouse and dependants* :
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(Assets in joint name indicating the extent of joint ownership will also have to be given)
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Note: Value of Bonds / Shares / Debentures as per the latest market value in Stock

Exchange in respect of listed companies and as per books in the case of non listed

companies should be given.

Ronjun Joumuy”
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Details of Immovable assets

substantially

dependent
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the

income

of the

[Note: Properties in joint ownership indicating the extent of joint ownership will

also have to be indicated]
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Buildings (Commercial
and residential)
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institutions and government due

S

[Note : Please give separate details for each item]

I give herein below the details of my liabilities / over dues to public financial

[ sl Description Name & address of Bank / Amount |

| No. Financial Institutions(s) / outstanding as
| Department (s) ON hinasssivrssiinsssinanins !

!(a) (1) Loans from Banks Il % g ' l : ‘?D/ | SUUO=eo

l (111) Government Dues:

[(11) Loans from financial institutions

(a) dues to departments dealing

with supply of water
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17—’_ (d) dues to departments dealing |
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(1) Other dues. il'n'n_\- N1 L,‘ - MEA -

Rb) } (i) Income Tax including surcharge |

‘ Also indicate the assessment
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i 1 Permanent Account Number | ‘ .
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i (ii) Wealth Tax [Also indicate the ‘

. assessment year upto which N L At e

wealth Tax return filed.]

(iii)Sales Tax [ Only in case of

proprietary business] NIC Ni C

i-_(n) Pro pél‘l)-' Tax

C  Personal Detail

GPF/CPF/PRAN No. - 1‘ D\L\ 535_8\‘\15-9

Gender - M (M/F)

Date of Birth

fo[sTo[6 U [3 [3 2| mOoMMYYYY)

Class/Group = o (A/B/C)

Cadre - ™ e2ange v J

(Full Name e.g. B.A.S. - Bihar Administrative Service,

B.S.S.:- Bihar Secretariat Service etc.)

Home District - SPMAST Pu R

I hereby declare that the abov e details are true to the best of my knowledge and belief.

Signature: GQC\V};“V\K‘-\M‘”\'T .......

Name of Employee:%ﬂﬂﬁ.\?\ ..... Aot SAM [2ARN
Place: PATNA Designation: QE‘E\CQ?‘TTEHMH g

Date: \"L\ ()'L\ 2071 Department: BJHGP\"*JDHQH&F‘ 8H G

Note: Please sign each page of the declaration. Asset declaration form must be A4 size
white paper with computer typed (single side) in prescribed format.

Pomjan fsrmey




